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PREFACE 

This Brochure gives brief information about the work done by the 

following Committees of the Haryana Vidhan Sa bha during the year 1971-72: — 

1. Public Accounts Committee; 

Committee on Estimates; 

Committee on Government Assurances; 

2 

3 

4. Committee on Subordinate Legislation; 

5, Committee of Privileges; 

6. Business Advisory Committee; 

7. Library Committee; and - 

8. House Committee. 

The Rules Committee and the Committee on Petitions were also consti- 

tuted but these Committees did.no't hold any meeting during the period 

under review. However, mention of membership of these Committees 

only. has been made. 

CHANDIGARH : RAJ KUMAR MALHOTRA, 

The 16th July, 1972.] Secretary.
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PUBLIC - ACCONTS COMMITTEE  ' - 

1. पक Committee consisted of nine meinbers of thé Haryana Vidhan 
Sabha who were elected by the Sabha on the 12th February, 1971 according 

to the principle of proportional representation by means ofa single trans- 

forable vote. Chaudhri Raj Singh Dalal was appointed by the Speaker to 
be -the, Chairman of .the _Combmittee. 

-"The names of the members of the Committee are given below.. Column 

3shows the -_'__n_'umlb_e'r.s of mee__tiln'g_s ‘attended by the member concerned out of 

the total number of 21 mezetings held during the period under Review:— 

-'»”‘S'erial -y,  ~Name of Member Number of meetings 
No.' ™ oF B attended 

=2 1 }Chaudtiri *Raj . Singti, Dalal 18 

Y ?‘S-nhri"-Ba‘ln"a.rsli_ 10855 ‘Gupta . 19 

' ok :3-.-“.—-C~Ihau‘d‘hri Chanda Singh . - - Lot 16 

7" 4 "hri,-Daga Krishan : .. 20 

25 कप Ganpat Rai y 21 

.6, Chaudhri Ha-rck-\_ls"han Lal Kamboj 19 

. +.7. Chaudhei, Katar. Siagh -Chhokar . 14 

8 ...'__C__ha_u_d.h’r:.i Lal का 3 19 

"9 बाधा Shyam Chand _ .19 

e e ¥ : कि - ,. A-c_co.lln‘t_s Examiued 

नर 2: The Committee rexamined the Appropriation Accounts of the Haryana 

‘Government for.the;year-1967-68 and the Audit Report, 1969.- 
_—— नाथ ———— e = न न -ाा ला नाथ नि - - -
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Meetings held and Business Transacted 

- 3. The dates of Meetings, the number एव Members present and the 
business transacted at cach meetingare given below:—- _ 

.Serial Date _ . Numberof . . Business transacted .- नए ०. 2 >न . _ . Members * e - - 
T ar A . . ‘Dresent. .. ' N - «- 

/"-. .:_“o"' .‘._';_”'..-_'_' - जि डा इक s G या 
1 23rd April, 1971 9 - The  Secretary, the Accountant-General 

and the Chairman explained the scope and 
__ ०-५ - - --functions of the Commitiee to the Members, 

s, 2 13th May, 1971 . - 8 1. Consideration of Communications receiv- पा ला T "7 . . " .Ted froin the different Departments on vatious T N अर रो - subjects, न है L ey 

2. Oral Examination of the representatives 
- - - - of the Animal Husbandry Department 

inrespect of the following paragraphs 
. appearing in the .Audit Report, 1969, Lt - 1, एण्ड Appropriation Accounts _ एप. पीठ 

U TR Haryana Government for the year 1967-68; 

(i) Para 28 "गाइड of two buildozers”; 

—  ...-... __._. - - (i) Para 30 “Misappropriations and defal-, 
cations etc,"’ 

. कि . (पी Para 45 एल the 18th:-Report of पी 
Public Accounts Commiittes of the- 
compesite  Punjab  Vidhan Sabha - 4 regarding  Government £ Livestock 
‘Farm, Hissar, 

o0 3 14th May, 1971 - . 7 1. Oral Examination of .the representatives 
of the Welfare of Scheduled Castes and e Backward Classes DepartnlentCa_and Trriga- 2 . - tion > Department “(Bhakra . Canals Ad- 
ministration) jn respect of the dirollowing - paragraphs appearing in the Audit Report, ~ - 1969 on the - -Appropriation Acccunts for 

. the year 1967-68 : 
- न न 1 - - A . ™ ] - e न. 7.7". Welfare of Scheduled Castes and Backward 

Classes Departme nt L _ Yoo उलपा Para ' 23--“Withdrawal of = funds in 
advance of requirements®”; 

*Bhiakra Canals Adniinistration 
- (i) Pera 36 “Excessive. earthwork” ; 

0 Para 39 “Reserve  Limitof Stock” ; 
एप - (V) Para 40 “‘Non.completion of half- 

- yca_rly Stock Registers™ ; 

. '(v')'LPa‘ra:"‘ 65 “Qutstanding Inspection 
. Reports™ : and 

विनय रे T e ey e बल हू 47 (i) Para 19 of the 16th ~Report of. the 
. - -P.A.C. of the composite Punjab Vidhan लक विविध न Ve SRR ' -Sabha regarding fraudulent payments. 

O 
L]
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Serial ~  Daté " Number of .7 .. "Business “transacted = 
o. embers o - 

Present 

- 2. Scrutiny .of paragraphs/notes appearing 
in the Appropristion Accounts of the 
Haryena Government for the year 1967- 
68 and the पता Report, 1969 and 
framing of additional questionnaires 

i . थी in respect of paragraph 62 relating to the 
following Departments : 

- .o Haryana State Electricity Board, Irriga- 
. ' - . . tion, Transpert and Commubpications, 

.. and लाला पट and Public  Health 
. Department. . 

4 '2nd Jung, 1971 8. 1, Consideration of Communications receiy- 
ed from the different Departments on 

- - SRR, various subjects, «न . ¥ - 

2. Oral Examination of the representatives 
of the Public Works Department (B&R) 

" © in respect of the following paragraphs 
- . : —— - appearing in the Audit Report, 1969 on the 

. . ‘Appropriation  Accounts of the Haryana 
Government for the year 1967-68 :— 

'(i) Para 30 “Misappropriations and defal- 
" " . __'  cations efc,”; 

(i) Para 33 "“Barwala-Dauvlatpur Roads’ ; 

- न .- (एप Para 38 **Minus Balances in Stock 
Registers' 3 

T T’ (iv) Para 39 “Reserve limit of Stock” ; 

< - T हि) Para 40 “Nop-completion of half- 
. yearly Stock Registers” ; 

-, N R छू ना (सं Para 41 “Physical Verification of 
गा - -2 Stores” ; पा 

f i Y "दर "न की रा; (संघ Para 62 “Outstanding Audit Objec. 
s fiODS" i 

. e T 0 T (i) Para 65 “Qutstanding * Inspection 
: - 4T -~ Reporis” | 

" पंच) Para  42(2) “‘Gurgaon/Faridabad 
«न न Provincial Division, Rs 16,41275 

-, ST T "~ (%) Para 58 of the 24th Report of the 
- - . . P.A.C., of the composite Punjab 

h - - - Vidhan Sabha regarding (xiii) Ambala 
- T व . . Provincial Division, Rs 54,206, 

5 3rd June, 1971- .- .. - 7 Oral Examination of the-- Representatives- 
- . न ". .- - ए the Co-operation Depariment and Tech- 

_ . - nical Education/Industries Departments in 
. . e शा respect of the following paragraphs appear- 

. - =+ «न * cing in the Audit Report, 1969 on the 



Number of 
Members 
present 

Serial Date - 
No. - 

Business transacted 
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6 25th J‘unc, 1971 - 6 
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7 - 7 26th June, 1971 
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8 Sth July, 1971 

b a 

Ty, 

P 
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9 ;22ad July, 1971 7 " 

L 
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[ 

- -Appropriation Accounts of the Haryana 
Government for फिट year 1967-68 : — 

Co-operation Department 

(i) Para 30 “*Misappropriations 
" Defaleations ete.” ; 

(i) Para 60 “Central Co-operative Con- 
sumers Stores” ;and 

Technical Education Departmentf 
Industries Department 

* (i) Para 44 “Purchase of defective machi- 
nery”. 

and 

Discussion with the Kerala Public _Accounts 
Committee on matters of common interast. 

Discussion with the Uttar Pradesh Public 
Accounts Committee on matters of common 
nterest. 

1. Consideration of communications received 
‘from the varions different Departments on 
various subjects. 

2, Scrutiny एव replies received from पीट 
Government i regard to the implementation 
‘of certain observations{recommendations 
made bythe P.A.C, of the composite 
Punjab Vidhan Sabha ता respect of the 
following paragraphs :— - 

(i) Para 14 of the 14th Report ; 

, "एप Para 43 of the 19th Report ; 

(iii) Paras 21, 37, 50 and 53 of the 20th 
Report ; 

Paras 25, 41, 55, 100, 102 and 112 
of the 21st Report ;and 

(v} Paras 13, 14, 29 and 56 of the 
* Report, 

- (iv) 

23rd 

1. Consideration of communications received 
from the Secretary to Government, Haryana, 
Public Works Department regarding  supply 

,:0f ‘promised information, 

2. Scrutiny of replies received from the 
Government in regard to the implementation 

“rof certain observations/recommendations 
made by the P.A.C. of ‘composite Punjab 
Vidhan Sabhz in paragraphs 11, 23, 24, 30 
and 33 of the 24th Report. 

‘Strutiny of replics received fram'the’Govern: 
ment in regard to the implementation of 
certain observationsfrecommendations made 

- - by the P.A.C, of composite Punjab Vidhan 
f- % Sabha in paragraphs 47, 48, 52, 54, 55, 

=58 -and 74 of the 24th~Report, 
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Serial Dats.. - MNurnber of . - -Business transscted - 

No, Members - 

B present - 

1i  {8th August, 1971 - 9 1. Consideration of communications rectiv- 

- ed from the different Departments on 
various subjects. 

2. Oral Examination of the representatives 

- - of the Excise and Taxation Department 
in respect of the followlng paragraphs 

appearing in the Audit Report, 1969, on 
- the Appropriation Acconnts of the Haryana 

- ¢ _ Government for the year 1967-68 ;- 

- (D) Para 46(i)(a) *“Inter-State Sales preceding 
- the date of grant of Central Registra- 

- tion Certificates™ 3 

(i) Para 46{i)(b) “Unauthorised deductions 

-~ टू " of freight” ; 

हो) Para 46((c) “‘Short Levy of Tax 
due to acceptance of defective ¢’ 
forms” ; 

- ) (iv) Para 46(}d) *‘Omission to Levy‘ 
’ Tax”; 

- (v) Para व) “Inter-State Sales treafed 
as Intra-State Sales” ; _ 

- (vi) Para 46((g) “Turnover escaped 
. * from Tax™; 

(vii) Para 46(ii}(a) “*Autonomous bodies 
treated as Govermment Depariments” है 

- (लए Para 46(ii)(b) “‘Transfers to branch 

‘ “outside the State wrongly treated as 
Inter-State Sales” ; 

- - N (ix) Para @ 46(iic), *“Under-assessment/ 
LA - mistake in computation of Tax" ; 

.- - (x) Para 47 “Evasion of Sales Tax due to 
misuse, of Registration Certificate” ; 

(xi) Para 48 (a) “‘Arrears in assessments™ ; 

(xii) Para 48(b) ““Atrcars in collection” ; 

- (xiii) Para 48{c)“Abandonment of claims” ; 
and 

. दि (xiv) Para 30 “Misappropriations and 
- - defalcations efc.” 

12 20th Aug'u_st, 1971 o 8 I” Consideration of communication receiv- 
a- ed from the Assam Legislative Assembly, 

Shillong regarding the visit of the Public. 
- Accounts Committee. 

- - 2. Scrutiny of paragraphs/notes appearing 
- - 5 = .. .. inthe Appropriation Accounts and Finance 
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Serial ' . Date Number of . - 'Businsss transacted a, embers 
. present + 

I3 16th September, 1971 

. - Accounts of the Haryana Governrent for the year 1968.69 and the Audit Report, 1970 एवं framing of questionnaires therean - relating to following Departments :— 

(1) Food and Supplies. - (2) Colonization, 
i (3) Agriculture, 

3. Oral examination of the representatives - of the Industries Department in respect - of the following paragraphs appearing in the Audit Report, 1969 on the APppropria- tion Accounts of the Haryana Government for the year 1967-68 ;— 

- (i Para 24 “Heat हु, Treatment Centre, - . Sonepat™ ; 

I (i) Para 25 “Indostrial Estate, Narnan]” ; 
(iil) Para 27 “Industrial Estate, Mokinder. _ - garh” 3 and 

(iv) Para 26 ““Handicrafts Training-cum- Production Centre, Jagadhri, 

8 1. Oral examination of the representatives . of the Ipdusties Department, Weights and Measures Department and Tndystria] Training Department in respeet of the following paragraphs appearing in ही Audit Report, 1969, on the Appropriation ]A%?ooofisunts of the Haryana Governmem, 

Welght and Measnres 

- ( Para 30 “Misappropriations and defal- cations etc.” ; 

Industries Departinent 

.- एप Para 43 “Unutilized Machinery" ; 

- (iii) Para 49 “MNen-recovery of royaity” ; 
- .- (iv) Para 65 “Outstanding Tnspection .- Reports™ ; ang 

(v) Para 3,0‘ “Misppropriations and defal- _ cations™, 

- एवं from the different Departments on  the various subjects, 

2, Consideration of communications recejy- 

3. Scrutiny of paragraphs/nofes appearing - in the Appropriation Accounts of the Haryana Government for the year 1968.69, Finance Accounts for the year 1968-60 

[
N
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Serial Date Number of . Business transacted 
No. . -- Members . 

present. . - P 

14 17th September, 1971 

13 की October, 1971 

16 11th November, 1971 

and the Audit Report, 1970 and framing 
- ' of questionnaries thereon relating to फिट 

- - - T[lollowing Departmenls :— 

= (1) Animal Husbandry, 
(2) Medical and Health, 
(3) Education, ) 
(4} Excise and Taxation. 

9 -~ 1. Consideration of communication received 
~  rom the Under-Secretary, Legislative 

.. Assembly, Assam regarding visit of Public 
Accounts Committee, 

-- - 32, Oral examipaiion of the representatives 
of the P.W.D. (Public Health Branch) in 

* respect of following paragraphs appearing 
in the Audit Report, 1969 ontha Appro- 

LT priation Accounts for the year 1967-68 :— 

_ () Para 30 “Misappropriations and defalca- 
LT tions, ete.’t; and 

(i) Para 35 “Transit Losses”. 

8 Discussion with the Rajasthan Public Accounts 
-~ - Committee on matters of common interest, 

"8 1, Consideration of communications receiv- 
- cd from the different departments on the 

- * various subjects. 

2, Oral Examination of representatives of 
the Revenue Department in  respect of 

- following paragraphs  appeating in the 
* Audit Report, 1969 एक the Appropriation 
Accounts for the year 1967-68 :-— 

(i) Para 29 “Reseftlement of Landless 
. Agn'd"cullural Workers on  Surplus 

- Land" ; 

(i) Para 30 “Misappropriations and defal- 
- cations, etc.” ; and 

0 Paras 62~ 64 “Outstanding  Audit 
Objections”. 

7 1, Scrutiny of paragrapha/notes appearing 
.. in the Appropriation Accounts for the year 

¥ 1968-69, Finance Accounts for the year 
1968-69 and the Audit Report, 1970 and 
framing of quest’onraires thereon relating 
to following Departiments इन 

(1) Co-operation. - 

- ः {2) Prisons. 

(3) Forest, 

(R
}
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- - 

-~ ~Business fransacted 

# - - . - (4 Welfaro of Scheduléed Castes and Back- 
v T . ward Classes. 

- - (5) Haryana State Electricity Board. 

i Lo (6) Finarce. 

2. Oral examination of the representatives of 
.. the Irrigation and Power D:partments 

. . _  (Haryana State Electricity Board) in respect 
ला एल s - -of following paragraphs. appearing in the 
_ 5w " +. we 2 I Audit Report, 1969, on the  Appropriation 
= o “ - _ . < Accounts for the year 1967-68 :— 

o () Para’ 53 “Infructucus expenditure of 
- . . - =7 _ < Rs19,400”; 

oo S R -__. (ii} Para 54 “Pucchase of defective material’; 

दाल , - .= - (0 Para 55 “Under-asséssient of electricity 
charges’ ; 

नर्स - 7 (V) Para 56Non-utilisation of Vehiclo duc 
0 abnormal delay inrepairs * ; 

) ) Pda'ra 57 “Irregularities in Stores Accounts; 
- -~ T - L - पर का . o = . o 

-7 = T (vi) Para 65 *‘Oufstanding Audit Objec- 
- 222: A " N 

18: “Ist December, 197t -." - * 8. -1, Consideration of communication re- 
T - ceived from Haryapa Technical Ecucation 
¥ - = ~ ~Department regarding supply of additional 

- N - information. 

;- . ला TOT 2, Oral Examination of .the representative, 
s .~ ©of the Irrigation and Power Departments iy 

: . - respect of following paragraphs appearin R . - = . न ~ Inthe Audit Report. 1969 on the Appropriag 
. ... = - tion Accounts for the year 1967-68 '~ 
. (i) Para 32 (i) “Excess Payments to con- 

_ tractors™ ; 

’ (ii} Para 32 (ii) “Excess Payments to con- 
tractors™; 

- 
नम 

- - R - T 
- 

- tractors” ; 
=5 के 0 न T 7T -7 Gv) Para 32 (पी “Eideds Payients (0 con- कान T, - Lt .. - tragtors”: and 

; R (v)' Para 34 "Diversion of Dohan Krishna- — - _ et wati and Sahibi Nadies™ | _ 

19: 2nd December, 1971 . - न . .8, - l.f Consideration of communication received : rom :the Hal?vnana State Electricity Board 
- - regarding  pointlng  out some  correc- 

tions in the progeedings of the Meeting ol 
=2 lcgon“mmittee held on the 12th WNovember, 

0 Para 32 ऐप) -‘Excess Paymenis to con- 

L]
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Numbor - - 
f o 

Members - - Business transacted. ~ 

present - 

20 22d 

i» 

December, 1971 

- 

2. Resumption of oral examination -of = the 
s representatives of the Trrigation and , Power 

- Departments in respect of following para- 

graphs of the Audit Report, 1969 on the 
Appropriation  Accounts for the year 

1967-68 »— - 

(i} Para 34 “Diversion of Dohan, Krishna- 
"जता and Szhibi Nadies™ ; 

e 

(ii) Para 30 “Misappropriations and Defal- 

cations, etc.’” ; 

(iii) Para 38 “Minus balances in Stock 
Registers” $ 

(iv) Para 39 “‘Reserve limit of stock™ ; 

(v) Para 40 “Non-completion of half yearly 
stock vegisters” ; 

(vi) Para 41 “Physical Verification of 

" Stores” ;3 and 

(मी) Para 42(D) *Delay in inyestigation and 
- firing responsibility involving  shortages 

and 1055 of stores” ; 

.- 8 1. Consideration of communications re- 

ceived from the different Depatiments on 

- the various subjects. 

2. Oral examination of the rcp'.resentatives 

of the Education, Medical, Agriculture and 

Forest Departments in respect of ता following 
-+ ‘paragraphs appearing in the Audit Report, 

1969 on the Appropriation Accounts of 

Itghfic 7 GBHaryana Government fot - the year 

Edycation Departinent 

(i) Para 30 “Misappropriah’on’s and defal- ~ 

+ cations, छाए. 

(i) Para 65 “Outstanding Inspection Re- 
ports’ ; 

- Medical Dep_artmem- 

N '(-iii)" _Para.30'_..“-M1'sap"'propriation‘s'_'and defal- 

- ~ cattons, _etc." H _ - - 

(iv) Parag‘r,_aph 65 “Outstanding Inspection- 
Reports”; 

Apricultire Department - 

(न Paragraph 30.“Misappropriations and 
- defaleations, ete.”, - - 

(vi) Paragraph 63 “‘Outstanding Inspection 
Reports” ; 

Foresi Depariment 

«  .(vii) Para 30 “Misappropriations and 

«  defalcations, ete.” - ) 



Serial Date Number - . 
No. of "~ Business teansacted - 

Members - - 
pr¢gsnt -- 

21 23ud December, 1971. 8 _Oral examination of दिए representatives of 
- - " the Police, Transport, Feod and Supplies - . . . and Development and Panchayats Depart- 

ments in respect of following paragraphs 
- . . appearingin the Audit Report, 1969 on the 

" Appropriation Accounts of the Maryang "I दि ~ 7 QGovernment for the year 1967-68 :--. 

Pojice Departinent 

= - = (i) Para 30 “Misappropriations and de- 
falcations, ete.” : 

- Transport Depariment 

(i) Para 30 “Misappropriations and defal- 
लि cations, etc.”; 

Food and Supplies Departiment 

(व) Para 30 ‘*Misappropriations and de- 
falcations, हां छा; 

Development and Panchayats Departn:ent 

. .. {iv) Para 30 “Misappropriations and _ de- 
- - falcations,ete.”; and™ -7 7 : 

(v) Para 65 *OQuistanding  Inspection 
_ Reports”. 

_-—__.—_—_-__——__‘—_*‘*'—'_—v—_-—-—_.__“ = - नए 

. "+ Report . Presented 

4. The Public Accounts Committee examined the Appropriation Accounts of the Haryana Government for the year 1967-68 and the Audit Report, 1969 and could not present their Report .on पट above Accouns for want of time, . 
- 

_ - Implementation of Recommendztions 

5. A Sub-Committee consisting of Chaudhri Raj Singh Dalal, M.L.A., as convener, ShriDaya Krishan , M. L. A.; Shri Ganpat Raj, M, L. A, Chaudhri Lal Singh, M.L.A. and Shri Shyem Chard, M. L. A. 25 Members was constituted to examine the replies received from ihe Govertiment from time (0 time intimating the action taken by them on the recommendations/ observations made in the previous Reporis of the committee. The proceed- ings containing the further recommendationsfobservations made by the Sub.Committee were placed before the Public Accounts Committee from time to time, which approved the action taken by the Sub-Committce., 

" Proceedings 

6. A record of proceedin, %s of the Committee/Sub-C'ommittee has been kept onrecord inthe Haryana Yidhan Sabha Secretariat, - - 
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- T~~~ ESTIMATES COMMITIEE — - - - -- 
7. ‘The Committee consistcd of nine members of the Haryana Vidhan 

Sabha who were elected by the Sabha on thé 12th February, 1971, according 10 

tha prinsDle of proportional representation by means of a single trans- 
ferable vate; - - —~ - - - 

8. Chaudhri Amir Chand Kakar was appointed by the Speaker to be 
the Chairnan of the Committee. ] 

9, The Committee held 34 sitlings (29 at Chandigarh and 5 at 
different  places). The names of members and फिट number of meetings 
attended oy each of them are shownin the table. below i — 

गा 

Sarial Name of Member Number of 

No. meetings 
attended 

1 Chzudhei Amir Chand Kakar . 27 

© 2 Stxi Fateh Chand Vij L 34 

3 Muhant Ganga Sagar .. 13 

4 CRaudhri Hari Singh Saini .. 2 

5 Chaudhri Jee Sukh 24 

6 Shri Kanwar Singh Dahiya .. Y 

7 Cl=audhri Parbhu Ram . 23 

8 Sh-imati Prasanni Devi . 30 

9 Malik Sat Ram Dass Batra : 28 

Meetings held and the Business transacted 

_ 10. The dates of meetings, the number of Members present and the 
business tzansacted ateach meeting are given below:— 

Number 

Serial of 
No. Date Members Business transacied 

present 

1. 2 3 4 

1 22n1 April, 1971 6 (i) The Secretary addressed the Com- 
) mittee and explained its scope and fune- 
L . tions. 

_ - पी Selection of Departments for scrufiny. 



, 3 ) 
N =~ = - B B M#_“—“-—

.__ 
N % 

- . iNumber 
:Sefial ' _ ) ' of - S T पा - 

© New उन वाट «7 व - Membets -, , Businesstransacted . . - 
A PO न - . -presemt T _ s ‘_“ . * B 

T B - 3- _ 7 _ ० -ा-ही — s - . 

u ! -.\‘_ 'w'fir-}‘.:m"“‘-_‘ 

2% "24th May, 1971 =" 8- Scratiny of पट replies teceived 'm_"'-vconn__ec'tl"on 
I «८» *.. Tt - ‘with the action taken ' -by the Government 

. .- -onthe recommendations/cbservations-made 
- - : by the Committee in'its Reports  "on | ;esti- 

mates of the composite Panjab insofar. 85 
these related to the Haryana State, 

25th May, 1971 . ‘5 Scrutiny of ‘the rcplies” recéived in'  connce- 
गला हि पंणा withthe ~action taken by the Govern- 

. S - mént on = the'h_ recommendations/observa- 
«०. - tions made by the Committee in its Reports 
TR on estimates of the 'composite Punjab 

Sinsofar as these related to the Haryana 
fate, __ i —— ला —— - = —_—— ना पथ s - 

-4  18th'June, 1971 9 Came s -_D_l'qtt:_o e el 

T 5 159th June, 1971 8 Scrutiny of:the .replies received था... connec- 
L tion with the action taken-by 1he Govern- 

_ ment on the Tecommendationsfobservations 
न made by the Committeg in 5 ! सिमट on 

- estimates for the years' 1965:66 and 1968-69, 

-.6  30th June, 1971 &  Scrutiny of the materials received- from the 
- Haospitality ~Ciganisation? and Printing and 
- Stationery Depariment in _ support of its 

budget -estimates for thé year 1971-72 and 
framing of questionnaire thereon.. 

=7 8th July, 1971 - 6  Scrutiny of the" replies received™ था. connec- 
tion with the action taken by the Govern- 
ment on the recommendationsfobservations 

- . -made by the Committee in  its—Report on 
. estimates for the year 1908-69, 

P s . - - - उन 

है. _. 9६ Juiy, 1971 . 7 Scrutiny of the repiies received in connection 
' : = o T " =_7- _ with the action.taken by the Government on 

P -t _the -recommendations{¢bsetvations - made 
"ot - bythe ~Committee in its Reports on the 

budget estimates for the years 1968-69 and 
- - 1969-70, - T — 

9 [ 19th July, 1971 T8 Oral Examination of the representatives of the 
Agriculture and Industries , Departmentsin 

- respect of the Government’s  replies indicat- 
ing ‘the agtion taken to implement the 

. _ recommendations of the, Bstimates Com- 
mitteé contained in their, reports on --the 
lbudget estimates for the -year 1958-59 and 

-~ 10 20th July, 1971 , &  Meeting with the Estimates Committes ofithe 
- ह i - Madhya _ Pradesh Vidin Sabha to discuss 

with them] the procedural and other matters 
R = दा व of mutual interest relating to  Estimates 

- - "Committee, 
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Serial Number of कि 

No. Date Members * Business transacted कस 

present, 
N 

_ TN 

11 _ 29 July, 1971 8 1. Informal discussior on the Swpple- 

-112 30th Juty, 1971 7 

13 11th August, 1971 9 

14  26th August, 1971 9 

तक 27th August, 1971 *ग्फ 

16 6-th:Se'plember,- 1971 9 

1 7th _September, 1971 .‘ . 9 

18 - 1200 September; 1971 9 

नि 1508 दमन, 1971 ः 57 

mentary Estimates (Ist Instalment) 1971-72. 

2. Oral cxamination of the Departmental 
Representatives in connection with Supple- 

mentary Estimates (151. Instalmént) 1971-72, 

Resumption of oral examination of the 

Departmental ‘Representatives  in _ एफ! (टन 

tion with the Supplementary Estimates 

{1st Instalment), 1971-72. 

Scrutiny of पाए. replies receivéd in connec- 

tion with  the action taken by the Govern- 

ment on the recommendationsfobservations 

made by the Committee in its Reports on 

estimates for the year 1969-00, 

Oral Examjnation of the representatives 

of the Hospitality Organisation, Haryana, 

in regard to the budget estimates forthe 

year 1971-72 pertaining  to- the Hospitality 

Organisation, 

Resumption of oral cxamination of the dcpart- 

mental representatives of the Hospitality 
Organisation, Haryana. 

Serutiny of the replies réceived in connecticn 
with the action taken by the Government 

on the recommendaiions/observations made 

by the Committee in its Report on estimates 

for पाए year 1969-70. 

Scrutiny of the  replies received in connec- 

tion with the action taken . by the Govern- 

ment on the recomméndationsfobservations 

made by the Committee in its Reports on 

estimates for the years 1969-70 and 1970-71. 

Physical verification and on-the-spet study 

of the facts pertainihg. to the, Haryana 

Bhawan Cafetaria, New Delhi being run by. 
the Hospitality  Organisation, Haryana 

whose budget estimates for the year 1971-72 

were under examination of the Estimates 

Commitiee. Thereafter, on the same day, 

i.e. 12th Septcmber, 1971, the Committee 

proceeded on official tour of various States 

m India, 

The Committee, held their meciing in  the 

Committee Room of the Tamil Nadu Legis- 

lative Assembly, Madras,” and ‘discussed 

malters एव commen interest with the Deputy 

Secretary and other officers of the Tamil 

Nadu Legistative Asscmbly. L 
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' ' N ! दर lLn 2 ’ umber 4 4. a7 : Szrialc न g o Lt e ka पी No. Date Membcrs <" Basiness transacted g 
present 

A T e P - " हा 

T A 20 17th September, 1971 

21 

22 

23 

24 

25 

.26 

27 

28 

£30 

जे 

20th _S'cptcmb_er, 1971 

23rd September, 1971 

21st October, 1971 

22nd October, 1971 + 

11th Novembér, 1971 "y 

12tk Novembor, 1971 , 

2%th November, 1971 

उरी November, 1971 

' 6th December, 1971 

20th Decomber, 1971 

21st December, 1971 

5 :The Committee discussed matters एवं common interest with their counter-parts «of Pondi- 
cherry Lagislative Assembly, Their Finance Minister who was an ex-officic Member +  rof the Committes, was also present. 

. i 

5 , The Committec held thejr meeting in the """ Hall of the Kerala Legislative ~ Assembly, 
Trivandrum, and discassed: vnatters - | of + Common interest with thr Chairman and Members of the Estimates Commtitee 

1 7. ofthe Kerala Legislative Assembly. 

v 3, The Committee held wtheir meeting in . the i .+ Commitice Room of फिट Old M.I.As . Hostel, Madras and discussed matters of common interest with  their counter-parts at Madras. 

9 . Serutiny of the replies . received पार connection 0 with the action taken by the Governmen? 1 onthe recommendations/ohservations made 1 by the Committee in its Reports on estimates +' for the y.ars 1960-61, 1962-63 and 1968-69, 
8 Scrutiny.of the replies-received sinj connection with the action taken by वि Government on « the recommendationsfobservations made by the Committee in its Reports on estiamtes लिए the years 1969-70 and, 1970-711 " i 

‘74 Serutiny of the material received from the . Co-operation Department, Haryana, in support of its budget estimates for the year 1971-72 and framing of quistionraire there- 
el 11, ५. el न. I oy iR 

7 Resumption  of scrutiny of the material , areceived from the Co-operation Depart- .ment, Haryana, in support of its budget estimates for the year 1971-72 and framing rof question~aire thereon, . R (| i 
3 Framing of questio naire on the material a9 ireceived from  the Co-operation Depart- ment, Haryana, in support of its budget " estimates for the year 1971-72, 
7 i Oral examination of the representatives of the Printing and Statignery Department,Haryana ; in regard to the budget estimates for = the year, 1971-72, pertaining to the Printing v+ iand Stationery Department- [T | i3] 

|1 

4 Resumption of oral examingtion of the representatives एव the Printing and Sta- tionery Daspartment, 

7 ’ Ditto 

7 W Diito 
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Serial Date H1anibued? ‘,_“_'MNu_mor'bc.r, eyt oo 1ta हि *~\~ . 

No. o Mcmbers Business transacted  ,. नि 

i ————-——-———r—-—-"'“——'_'_"'”“. gt e @ 0] चने ppresent «ही ते जगा जा o 1T M 

S I T T D गर्ग प्रयाग P R g I '_*--‘ कि 

at L न al फट काले e i) व फल के L 1" 4 - > e \‘r\\ 

तर Lo (i मोएे कटा यगी कप या थे पथ मानों L हे, 

लिन नि पी SN () ‘Ssthtiny of. the.material .céceived from 
Gl (e ML TG L ATE b0 7T पड Health Department, | in_support o'f_ité\ 

- brdget~ estimates for'! the' yedr * "1911-72 ™, 
" and framing of questionnaire thereon. 

- सार ooyl L L . . 

32 =d Janzary, 1972 g “Oral examination of the represontatives of" . 

- 1 . . the Industries and, Exciso and “Taxation न 

सा i i e truyd लत ही पु A s Departments,  ' Haryana ™ Staté  Electricity My 

. Board and «..Haryana State Soldicrs’ A 

” . Shailc-GrS' and Airm,cn’s Blioard ind.respcct' रण 

A दल vl नह ५1 LIS, overnment’s replics indicating the 

rrdbetd सात 10 इमरिससण 2 *! facticn taken (o’ implement” the recom- 

एयर a- 1 mendations of the Estimates Committee 
contiined in their reports .on  the  budget 

+ नडगाव L s nedh™ deohn® / g.kstimates for . the «years” 1960-61, *1968-69 

यु वीर Jyge ety b A0V winl रा. and 1969-70.. , ााकााएएय 

1133 o"-'_h"-Jan'ia'ry"“Klgn का wstrirye 2 Oral examination of the repres"-:’n"ta‘"t.i\v""es.‘lP 

’ छा tEe Wellare of - Schednled. Castes - and 

BacEward Classes and_ Agriculturc Depart- 

ment in respect ए the Governmen t’s replics 

indicating the action taken to implement the 

- recommendations of the Estimates Com- 

mittze contained in their reports on the 

- ‘budget estimates for the years 1962-63 

and 1968-69, . 

के, Trafting and finalisation of the Report 
of the Committee एव the Budget Estimates for 

the wear 1971-72. 

LT
3 

34 h January, 1972 5 1. Informal discussion on the Supplementary 

Estimates (2nd Instalment) 1971-72. 

2. Cral examination of thg Dep‘artmental 

reprasentatives in conucction with Supple- 

meli_?aryz- Estimates (2nd Instalment), 

1971-72. 

Reports p'resentad' . 

A During the period under review, the Committec presented the - 

ollowiag reports to the Vidhan Sabha — 

Serial By whem presented Date on which. ' Subjoct 

No. prescated - 7 

1 Z‘ha'inm_n, Committee 2nd August, 1971 Rcpo.r‘t_ of the Estimates Comm_itt'cc . 

on Esimates 
on the Supplementary Estimates ~ 

(15. Instalment) for the year 

1971-72. 

2 Ditto 11th January, 1972 Report of tho Estimates , Com- 

. mittec on  the  Supplementary 

_ Estimates (2nd Iastalment) for i 

- . the year _1911-‘72. 

3 Ditto 18th January, 1975 Fourth R:eport of the Estimates 

{Morning Sitting? Commitice on the Budget Esti- 

- . __.___—________‘_,____,____——ms 

matcs for the year 1971-72. 
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i Mecctings at places other than Chandigarh 

Proceedings 

13, Atecord of ‘proceeding_s of each meeting has been kept in the Haryana /Vid__han Sabha Secretariat. - . ' 

Visit of Members एव the Estimates Committee of the Madhya 
Pradesh Vidban Sapha 

14. The Members of the Madhya Pradesh Vidhan Sabha Estimates Committee visited- Chandigarh on the 20th July, 1971 and discussed with the Members of the Haryana- Estimates Committee फिट procedural -and other matters: of mutual interest. 
- 

का
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COMMITTEE ON GOVERNMENT ASSURANCES, - . 

15. Thé Committee on Government *Assurances of फिट Haryana Vidhan . 
Sabha consisting of nine members was nemin; ted by the Speaker on. the 
नाते May, 1971, Dr. Mangal Sein was appointed by the Speaker as Chair- 
man-of the Committee: - - . - . 

‘16, The Committée held 39 meetings in all during’its temire. “The 
fiames of the members and the number of meetings attended by each of them 
are shown in the following table :— ~ 

L] L . e - 

Serial Name रण . Member s Number of meetings 

No. ] . - attended 

1 'Dr. Mangal Sein o . mealSem .. % . 3४ _ 

2 Rao Dalip Singh . 36 

3  Mahant' Ganga Sagar . B I 

4 Chaudhri _H'”em __Raj Sehravat. .. 16 

5: ShriKanwar Singh Dabiga .. 2 
" 6. Shri Manohar Singh Azad . . ~_ .. e 2. s 

7 दि Pokar R‘.a'm Godara : . 38 

8 Shri Prem Sukh Dass " L 26 

9 Shrimati Shakuntla - . 39 

Subjects ' discussed 

17. _ The Committee scrutiniscd फिट assurances given by the Ministers 

on.the- floor of the Haryana Vidban Sabha during the Budget Session, 

1971 (held in February). 1In addition, it scrutinised the replies received from 

Government from time to time in regard (0 the implementation of the out- 
standing assurandés. Tn the casé of some assurances the Committee 

was satisfied with the action taken- by the Government while in regard to 

others further information was elicited. 

Meetings held and the Business transacted 

18, ‘The dates-of the meetings, the number of members* present; busi- 
ness transacted at each: mceting are given below पा 

[ Scrial  Date © Number 
No.. . of Business transacted 

Members * . 
न present दि 

1 170 May; 1971 57 The Secretary explained to the Committee 
its scope and fonctions. 
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नर फट Nl VA ATIO0 YO एप ¢ 
Number 

L i e o= Sexial I r‘qP,a cfl‘ व पेच जि 'टीदाड' वी /. मिड ए655 ransacled पं r! 5 

पा गदर adbvd byt geesent न, - I T T A N IR LN 
-1‘/1'_1113 से उठ जूरों. ही हु LR TV SR KN TR A [ SN ली हे A S48 0 

/...nz 20th  May, 19703 h वह था i+ (i) Consideration of  replies received > | from 
: : हु न b e . the . Electricity Departorent | i 
जि वैध लव LD e ity पे regard \to''the implementation of the 85ईड1- 

ances, व 111 रन, कि वाला, रा 

- " ) (i) Meeting \wcth the Chairman and mem- 
GO e T पका b s of the:,,. Commitice onr Government 
P / Assurances of the Kérala Legislature ' Jand नि ले नर b 

hefrate informal discussion amongst mte mbers: 5Bout 
- - the scope and functions एव the Committee. 

AL IR पर डा 1 
3 31st May, 1971 8 Consideration of repliecs received from the 

कि Government depariments in (J'cgard to the 
पड - implementation of assurance 

- 4 15 hige, 1971 8 Consideration of # replies “received,from पट 
Government deapartments inregard to the 
implementation of the assurances. ही Al . 103 T ¥ SEE L adidl ) 

5 O9th June, 1971 7 Consideration of replics received from the 
¢ Government (Jdepartments: in fegard -to the 

implementation ‘of the asstrancss. 

6 101 June, 1971 .7 Considerition of 1éplies ' réteive'd! from' the 
Government departments in regard to the 

i implem¢ntation -of the assurances; ° 

7 23rd‘,June, 1971 8 Oral examination एव, the representatives of 
Irrigation and Power Departmenits in connec- 
tion with the implementation एव certain 

¢y assurances अल गा वी 0 ey 0 

8 24th June, 1971 8 Oral examination of the representatives of 
by, #n72i'Home Department  in conncetion with the 

implementation of certain assurances 
| नि 1 L] 

nod 12th JuIy? [1971 "लगाए el .6 P Consideration of "replies , received ,from. the 
/ V0 T O Government departments, in regard, to the et b राय g कफ adt पवार प्रफॉफाटप्राक्ािपा of फिट assurances. ' <3 | 

T3ty gy राग न 25 of o assurances given by tho Mini o5 10m uly, , [ Scritiny of the assurances given by the Minis- 
। AT AR जात e ters on the floor of the ; Haryana dhan 

स्व ]| उस न I [T 

एव. Ly ता जिस पाला एकसा प3 ol gopps durifig the Budget 'Session; फिगा, 7 - 
दान थे * हा वायु * लो जज 

11 22nd July, 1971 7 Consideration of replies received from the 
हवन नाव 1T नाल jersf) «Government departments in regard  to the 

implementation एव thé assurances. * 

1412 23rdJuly;: 1971 «lin गो |. (7 (i} Considzration’of replies received from the 
n ' जा. Government departinents, in regard to the, 

implementation of th: assurances 

(ii) Oral examination of the Sccretary to Gav- 
L “ | न Y ernment, Haryana, Animal Husbandry 

Deparfment in  respect of the assurance 
arising out of Government's reply to 

- discussion on Supplementary Estimates 
B s b oLt e, न. जज र 21] (Second  Instalment)-: 1969—70 regarding 
— a0 b थार setting up of wool grading' centre at Loharu 
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Serial  Dife™" *Number of Mefibets!/ 19 '*'Biisipess trarisdded 2 
No. present पा RA N 

13 28th July, 1971 6 * On फीड spot stedyfinspection of actuoal 
el et 4y के वा लव, N e work? regarding repairsadof.Obridge 7 over 
B L bopn’y ही पक कहो! s Sy Yamuna Canal at Yamung Nagar  relating 
et था bt री, था व वे हि the assurance  arising out  of Starred 

Question No. 934 by Dr, Malik Chand 
तल हब e गे यार के कैफ दा 11,2 Gambhir, (700 el D) पोल 
it L tirera दवा कवि कि पृ है या जा जा 

. 14™19th Auvgust, 1971 * 7 ! 08 ¢ एताइंपिहाआीतिा of replies received from the 
. Government {Departments in repard to the 

वि जे TL L T लि, T T था ")” i implementation of the assurances:lf ¥° 
Sl 'y 

15 20t1i| August, 1971 8 Oral examination of the reprosentatives of 
T | et ot s it G Tpdustries and Local Government  Depart- 
e ST कहीं bie L o लोड जप ये ments बा connection with  the implementa- 

रतन पानी tion of certain assurances. 

Nig - 26th*'Auglst; 1971 नर. एक CConsideration of replids “rebeived tomi: the 
« 7 fmimo Y Government Depariments पा regard to the 

. ) implementation of the assurances. 
सडक जे लय दा हा सपा हे लिया ५ हु यार, हगह़े - 

,"'17_',27lh'A'ugust, 1971 7 दे v 8 है Oral examination of the representatives of 
# 7 e AT हवन Rorest, Homs and  Transport Departments 

P दर नजर in connection with the jmplementation of 
- M certain assurances. . 

LA कर लग वि सो T3 PR BT 7 1707 नासा 00 (i लव 

'8 '0th Sépfember; 197171« a1 Oral examination of the representatives of 
T R T तब ये व डी कि दल e 1 Home and Agriculture Departments in 

. . . , connection with the implementation of 
पी o Ve e 13 दा सर + Moartain assurances’ YU L गदर b GF 
o moa -, o« TR नव I 
" {9 ’10:]11'Se"pter‘mhgr,l]g?l'_‘ Vg . ,Oral examination of the representatives of 
T वसा ४ हि, वि पुन M है G:neral Administration Department in con- 
कि «1 "ही विव mpeae M हरा कुरान तेज pection with फिट implementation of  certain 

»otiEe® Uassyrances. 

*'90115th $éptember, 1971 "सपना Considsration of réplies Ireceived o fromdthe 
by e के ला वी व Lh - nnukiof) Government Departments लि. regard to the 

st ko b 3 लव... ता demiimplementation of the assurances. 

121 '24th 971 In “""" १ §* ! Consideration of 'fépliés*received हा “the 
STl व नो मी 4 गन v ) Government  departments in regard to the 

ना हे T o i o e 7 "रण mplementation of the assurances. 

+ 

~121 24 S‘cp"!flem"lbe"r,'l' 
| | 

नप्िएनवीा Octaber, 1971 12 T+ #2618 0 Serutiny जा पट “butsfanding’ Ssurances 
वी 1 T A I T-r0 ) shown in the Third Report of the Committee 

P पतन, व व 0 o Government Assurances at Madras. 

1123 + 51K October, 1?7’11 > Lot 501G Discussion  on' Stope वात" furictions Fof 
5 Vel सम et i Ve Committee. 
PR LA अ S वा दिलाता हो L | Pt | O 

सा," (i) Meeting with the members of the Com- 
, . mittee. _ 00 Government , Assurances of d.r'the 

‘-I करे है 1 " t Yo ." o Tamil Nadu Legislative Assembly at'Madras, 
नह कार 1 गा 1 B 

' 241 “7th October; 1971'» ™ ० "t 5 17 <(j) Discussion on scope and functions of the 
- “ 11 e ety T Committee. 

o™ है ८. s e 3 पट रह. e () Medting with the flembérs™df पीट Com- 
दि पी हा गा डा «एक o e o0 Latadmittse on | Government Assurances of the 

A < A lue व उा ला e ey Lepislative Assembly at Trivandrum 

-’ 11 

¥ 
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S:rial /_./ - Date Number of Members- 
कि - present 

.Business transacted 

25 8th October, 1971 

26 107 Cctober, 1971 

27 11th October, 1971, 

28: 13th October, 1971 

29 14th October, 1971 

30 3rd November, 1971 

31 -4th ‘November, 1971 

32" 150 November, 1971 

33 16th November, 1971 ला 

34 20th N_o‘vember. 1971 

35. आए November, 1971 

N - 

36 §th December, 1971 
r w 

Scrutiny of the outstanding assurances shown' 
in the Third Report of the Committec on 
Government Assurances at Trivandrum 

Scrutiny एव the ouistanding assurances shown 
in the Third Reportof the  Committee on 
Government Assurances .at Bangalore, 

(i) Discussionon scope and functions of 
thé Committee. 

(ii) Meeting with the Speaker and Secretary 
of the Mysore Legislative Assembly at 
Bangalore. 

(i) Discussion on scope and functions एव the 
Committee. 

(i) Meeting with the members of the Com- 
mittee on Government Assurances of the 
Andhra Pradesh  Legislative Assembly at 
Hyderabad. , 

Seruting of the outstanding assurances 
shown in the Third Report of the Committee 
on Government Assurances at Hyderabad. 

Mecting with the Chairman and members 
of फिट Committee on  Government  Assur- 
ances, of the Madhya Pradesh Vidhan 
Sabha and informal discussion amongst 
members about the scope and functions of 
the Committee. - 

Constderation of replies recciyed - -from the 
Government departments in regard  to the 
implementation of the assurances. 

Counsideration of replies reccived from _ the 
.Governmcnt_ departments व" regard to the 
implementation of the assurances. 

Consideration of replies.:received  from the 
Government departments in régard to the 
implementation of the assurances 

Oral examination of the representatives - of 
Irrigation and Power Departments पा con- 
nection with the implementation of certain 
assurances. 

* Oral examination of the representatives of 
Agriculture, Transport and Education de- 
partments in connection with'the impletnen- 
tation of certain assurances 

Consideration of replics received from the 
Government departments था regard to the 
implementation एवं पट assurances 
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लग गए का एव पा ली == पा का फुशा पाक “० 

Serial Date ‘Numbszr एव Members ‘Business transagted © 

Ne: -- - ~ 7 + . present- - पल कण थी 

.~ 37 -9th-December, 971 ~- - 4 Consideration -of " replies’ re’oeiv'ed sfrom चाह 

Government departments in regard to the 

implementation of the assurances. 

38 30th December, 1971 6 ~ Consideration of replies.re'ce'ivcd- from ‘the 

Government departments in regard to  the 

. कि . _ implementation of tho assurances. . 

“99 315६ Docomber; 1971 6 Considerafion of replies received from  th? 
Government departments in regard to.th® 
implementation of the assurances. 

. = * हर - 

“Presentation of Report 

19. Conmsequent upon the dissolution of the Haryana ~Vidhan Sabba 

with effect from 21st January, 1972, the Committee could not present any 

Report to the House. . ! 

Meetings at places other than Ch'anfligarh 

20, The Committee held a meeting on the 28th July, 1971, at Yamuna 

Nagar in order to make an on the spot studyfinspection of actnal work in 

Gonnection with the assurarce arising out.of Starred Question No. 934 re- 

garding repairs of bridge over "Yamuna Canal? o D 

The Committee aiso undertook an official tour: of Tamil Nddu, Kerala, 

Mysore and Andhra Pradesh from 2nd October, 1971 to 16th  October, 

1971 with a view. to'have discussion’ with-their' counferparts in those State 

Legislatures (in case of Mysore Vidhan Sabha with its Speaker and Secre- 

- :tary) and-held 8 meetings at different places. . a 
4 

I Proceedings -, . - 

"21. Arecord of the proceedings.of-the meetings".of the -(omimittee has 

been. kept in the Haryana Vidhan Sabha Secretariat, - 

VISIT OF MEMBERS Of THE COMMITTEE ON.GOVERNMENT 
ASSURANCES OF THE ' KERALA' LEGISLATURE AND 

: MADHYA PRADESH VIDHAN SABHA - 

. .22 The members of the Commitiee on Government Assurances of the 

Kerala Legislaturé .and Madhya Pradesh Vidhan Sabha visited- Chandigarh 

* on the 20th May, 1971 and 3rd November, 1971, respectively and discussed 

-their scope, functions and working with the members of the Committec on 

Government: Assurances of thé Haryana Vidhan Sabha.: ’
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COMMITIEE ON SUBORDINATE LEGISLATION 

23. The Committee consisting of six Members of the Haryana Vidhan Sabha and the Advocate-General, Haryana was nominated by the Speaker - एस ही।ड 20d May, 1971 यान गा वाला 
गौ 

» 24, Chaudhri Chand Ram was appointed bythe Speaker as the Chair- 7 * man of the Committee. 

25. On.the 9th Tune, 1971, Smt. Chandravati was  also nominated on the Committee, . ः ' , 

26. The Committce held 37 meetings. The names of the Members and number. of meetings.attended by each of them are shown in the following table — ’ 

Serial  Name of Member Number एव meetings No. attended 

1 Chaudhri Ch—%‘and Ram हे व 37 
2 *Shrimati Chandravati . . . 32 - 

3 Shri Daya Krishan o T o r2'9- . 
4 धन Singh Dalal e 
5, Chaudhri पर वा का Singh i . N L 

"6 Shri Satyal Narain Syngol - .. v 5. / 

7 Chatdhri Si)lrjit Singhs ' . .4 + T 
. .8 Advocate.General Coe णा 

Selection of Rules f_fi_-y___——r____*—*_—_._—_:orhs‘c-ru'tin-y-f'-r‘a-m'—ed”‘_un,de.r' the varions Acts, 
27. "The Colmnn‘_tteepdecide'd,-.,to:,se']cc,_t!_'t.hhe r'.‘l_l_lle_s_f'ram‘eds_-‘u‘_n__d'er पट 1छा199- ing acts for their scrutiny:— 

(1} The Northern India“ Ganal and Drainage Act, 1873. 

- . (2) The Punjab Medical -Registration.Actr, 1916.. - 

(3) The Motor Vehicles Act, 1939. ' 
* (वी The फागि?2एलजुटफटाएी of T_Da-'m“_aged"_.’Ar'-"e"as"‘A_"ctl, 163517 

«के. - बज P | 

(5) The Edst Punjab Displaced-Persons ‘(Landr?.'R%s:ett]ement) Act, 1949, 
{6) The Punjab Passengers and Goods Taxation Act, 1953: (No, of 160 1952 and No. 17 of- 1955) (Haryana' Amendment. Act “No. "रण 1967). ’m_ I ए+ * *Nomia ited by the Sp:ikar_oathe 9th June, 1971, =cvide _ notification No. - HYS.LA (Sub-Leg) 71-40, datcd the 101. Jun:, 1971. T ) 

P 

O
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(7) The Punjab Occupancy Tenants (Vesting of Proprietary Rights} 

Act, 1952 
- ~r _ - — - . = + 

[ 

(8) The Punjab Requisitioning and Acquisition of Immovable Pro- 

perty Act, 1952 ' - : N 

(9) The Punjab State Tube-well Act, 1954 

' (00 The -Punjab “Professions, Trades, Callings and Employment पद 

T axnanon Act, 1956 (along with Haryana Amendmerit Act No. 1 of 

1967) 

(11) The Haryana. Official Language Act, 1969 (Sections 3, 4 and 5) 

. (12) The Punjab Industrial Housing Act, 1956. - - 

(13) The Scheduled Areas Traders’ (Facilities for Loans) Act, 1956, 

(वी पाई एप पर hadi and Village Industries Boards Act, 1955. 

{15) The Punjab__Warehouses Act, 1957, C 

..+, (16)-The. Punjab Distressed Persons (Facilities लि Loans) Act, 1958, 

o 

" हुए) The Piinjab Commeréial Crops Cess Act, 1963. 

(18) The Punjab. Tenancy Act, 1887. .- - 

(19) The Punjab Minor Canals Act 1905 

(20) The Punjab Land RevenueAct, 1887, - 

(21) The: Colonization of Government Lands (Funjab) Act, 1912. 

(230 The Punjab Excise Act, 1914 (along with Haryana Act No. 50of 

1967) 

(23) The Restriction of Habitual Offenders (Punjab) Act, 1918 

(24) The Punjab Relief of Indebtedness Act, 1934 

(25) The Punjab Supression of Immoral Traffic Act, 1931 

(26) The Punjab Debtors Act; 1936. 

(27) The Punjab Restitution of Mortgaged Lands Act, 1938 

(28) The Punjab Registration of Money-lenders Act, 1938. 

(29) The Punjab Urban Tmmovable Property Tax Act, 1940. - 
- 

(30) The East Punjab General Sales Tax Act, 1948 - _ 

(31) The Punjab Co-operative Land Mortgage Banks Act, 1957 

(32) The Punjab Land Revenue (Surcharge} Act, 1954. , + , . 

(33) The Punjab Panchayat Samitis and Zila Parishads Act, 1961. .
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.(34) The Punjab Cinemas (Regulation ) Act,-1952. ' 

. , (35) The Punjab Agricultural Produce Marksts Act, 1961. 

(36) लि Punjab Land Revenue (Special ASSe”ss'men'-t .E.xemption) Act, 
1962, लि - = -, 

(37) The Punjab Industrial Establishments (National and Festival 
. .~ Holdiays and Casual and Sick Leave ) Act, 1965. 

. (38) The Haryana Board of School Education Act, 1969 (Sections 13, 
7“ 14, 17, 18and 19), - 

(39) The Security of State (Haryana Amendm'ent)‘"A'—ct, 1959 (एिफालं 08 
- Act No. 12 of 1953). ' . 

The Committee also added to the above list, the Rules/Orders framed 
under the following Akts for scrutiny =— - 

1. The Punjab Entertainments Duty Act, 1955,  ° - 

"3, The Punjab Tand Revenue Act, 1887. (The Punjab- Land Re- 
venue) (Thur, Sem, Chos and Sand) Remission and Suspension 
Rules, "1960: . - 

3. The East Punjab Conservation of Firewonod Supplies ला, 1949. 

Rules Scrutinized पा 

(i) The Punjab Passengers and (०008 Taxation Rules, 1952, framed 
under the Punjab Passengers and -Goods Taxation Act, 1952, 

(i) The Punjab Co-operative: Land Mortgage Banks Rules, 1959, fra- ~ 
med under the Punjab Co-operative Land Mortgage Banks Act, 
1957. . . - . - T 

(iii) The Bye-Laws of the Haryana State Co-operative Land Mort- 
gage Bank Ltd., Chandigarh. - - 

(iv) The Punjab State Co-operative Land Mortgage Bank Debentures 
Regulations, 1959 framed under the-Punjab Go-operative Land 
Mortgage Banks Act, 1957, ) 

(v) The Punjab Commercial Crops Cess Rules, 1963, and Financial- 
Commissioner, Haryana Standing Order No. 3 regarding assess- 
ment of commercial crops cess .framed under the Punjab Com- 
mercial 'Crops Cess Act, 1963. - 

(vi) The Pupjab  General Sales Tax Rules, 1949, framed under the 
Punjab General Sales Tax Act, [948. . 

(vii) The Punjab Urban Immovable Property Tax Rules, 1941, framed 
under the Punjaty Urban Immovable Property- Tax Act, 1940, 

(viii) The Ha'r)-:a.na' Thur and'Sem Lands (Reclamation) Rules, 1969, 
framed under the Punjab Thur and Sem Lands (Reclamation) 
Act, 193, - - T =
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(ix) The Punjab Entertzinments Duty Rules, 1956, framed under thi, 
. Punjab Entertainments Duty Act, 1955. . ही ध् 

(x) The Punjab Land Revenue (Thur, Sem Chos and Sand) Remis- h 

sion ~and Suspension Rules, 1960, framed under the Punjab ५ 

Land Revenue Act, 1887. 

(पं) The Punjab Motor Vehicles Taxation Rules, 1925, framed under 

the Punjab Motor Vehicles Taxation Act, 1924. . 

(xii) The-Punjab Cinemas (Regnlation) Rules, 1952, framed under the 

Punjab: Cinemas (Regulation) Act, 1952. ' 

(xiii) The Punjab Industrial Establishments (National and Festival 

Holidays-and _ Casual and-Sick Leave) Rules, 1966, framed under 

the Punjab Industrial FEstablishments (National and Festival 

Holiddys and Casual and Sick Leave) Act, 1965, 

(xiv) The Bast Punjab Conservation df Firewood Supplies (Restric- 

tion of Transport) order, 1949, made under फिट East Punjab 

Co‘n“s_ervatio'n of Firewood Supplies Act, 1949. 

R s 
..... 

-* The dates of the meetings, thie number of Meumbers presont and 

the business transacted at each meeting are given below | ना 

- s 

Secial Date- न Number Busines$ transacted 

No. * of 
Members 

-~ present - 1 

“-—"——--—_-—--'- .-‘2- - पा s सर 
- 

1 17¢r May, 1971~ - 3 - (i) Scope and functions of the Comumitiee 
were explained, 

- =~ . (i) Appraisal of the work done by the pre- 
- =T - vious Conunittees, 

- - - (iii) Sclection of Rulss for scrutiny. - 

2 28th May, 1971 - 3 ' -Scrutiny' of the Punjab Passengers and Goods 

Taxation Rules, 1952, framed under the 

.‘-Pgusnjab Passengers and Goods Taxation-Act, 

1952, 
दि 

3 4th June, 1971 5 Resumption of scrutiny of the Punjab Pas- 

0T T - sengers and Goods Taxation Rules, 1952, 

s framed under the Punjab Passengers and 

Goods Taxation Act, 1952, 

4 S5thJune, 1974 - 4 - Resumption of scrutiny _of the + Punjab ‘Pas- 

+ जाप . sengers and Goods Taxation Rules, 1952, 

प+ . न 2. «दे . framed under the Pupjab  Passengers and 

Goods Taxation Act, 1952 
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Serial Date - Number A Business' transacted No. of 
- Members T, कि 

. present 

1 2 A न के... 

5 14th June, 1971 TS Scrutiny of the PunjabIndustrial Establishe 
ments (National and Festival Holidays and 

- Casual and Sick Leave) Rules, 1966, framed 
A -wunder the Punjab Industeial Fstablishments 

(National and Festival Holidays and Casual 
and Sick Leave) Act, 1965, 

" 6 -15th June, 1971 6 Discussion with the Legal. Remembyancer 
- . f and the Secretary to Government, Haryana, 

1 regarding पड or his representative's attend. 
ance in the meetings of the Committee, 

"7 22nd June, 1971 7 () Resumption of secrutiny of the Punjab . Industrial _Establishmenfs (National and 
a . Festival Holidays बाते Casual and Sick 

Leave) Ruiles, 1966, framed under the Pug. 
- jab Industrial Establishments (National 

and Festival Holidays aod  Casual and 
. Sick Leave) Act, 1945, 

. .o - (i) Serutiny of the Punjab Geperal Sales P ., - Tax Rules, 1949, framed under the .Punjab 
General Sales Tax Act, 1948, 

8 236 June, 1971 6 Resumption of scratiny of the Punjab General - Sales Tax Rules, 1949, framed ~ under the 
Punjab General Sales Tax Act, 1948, 

9 151 July, 1971 6 Resumption of scrutiny of the Punjab General - Sales Tax Rules, 1949, framed under the 
Punjab General Sales Tax Act, 1948, 

10 2nd July, 1971 4 Resumption of scrutiny of the Punjab General ) Sales Tax Rules, 1949, framed under पीट 
- . Punjab General Sales Tak Act, 1948, 

11 15th July, 1971 | 5 Resumption of scrutiny of the pcd]un'ab General ' - = Sales TaxRules, 1949, framed under the 
Punjab General Sales Tax Act, 1948, 

12 16th July, (9717 5 Resumption of the Punjab General Sales Tax 
Rules, 1949, framed under the Punjab 
‘General Sales Tax Act, 1948, r 

13 28th July, 1971 - 4 Resumption of the Punjab General Sales  Tax 
Rules, 1949, framed under the Punjab Gen. S . दावा Sales Tax Act. 1948, . 

14 29th July, 1971 5 Scrutiny of the Punjab Motor  Vehicles Taza- S - tion Rules, 1925, framed vnder the Punjab 
Motor Yehicles Taxation Act, 1924, 

15 12th August, 1971 4 Resumption of scrutiny of the  Penjab Motor . . Vehicles Taxation Rules, 1925, framed under न न एप्प +. प्िकेमनि9 Maotor Yehicles Taxation Act, . 2 . 



Berial . Date Number = . Busitess trapsacted - '. 

16 25th August, 1971 5 Oral examination of the representatives of 
the Excise and Tazation Department in 

. ’ respect of the scrutin y of the Punjab ~ Pas- 
’ r sengets and Goods Taxation Rules, 1925, 

17 26th Awgust, 1971 5 (i) Oral examination एव the Secretary to 
Government, Haryana, Food & Supplics 

- Department, in respect of the scrutiny of the 
o East Punjab Conservation एव. Firewood Sup- 

plies (Restriction of  Transport)  Order, 
«7. 7 o © 1949, made under the East Punjab  Con- 

- ' .= . servation of Firewood Supplies Act, 1949, 

(i) Oral examination of the representatives 

- - - ः _ 7. ए the Revenue Department in इ6डुक्ल्टा of 

. scrutiny of the Punjab Laed Revenue (Thur, 
Sem, Chos and Sand) Remission and Sus- 

- pension Rules, 1960, {ramed under the 
Punjab Land Revenue Act, 1887, 

18 27th-August, 1971 7 ! 5 Oral examination of the representatives of 
- the Labour and Employment Department 

==« +  in respectof the Punjab Industrial Fs- 
tablishments (National and Festival Hali- 

. = - e - days and Casval and Sick Leave) Act, 1965, 
- एक T e .- and.the Rules framed thereunder, . 

19 Sth September, 1971~ 
प् = 

* 4+ Oral examination of the Departmental re- 
- presentatives [1 respect of the Punjab Motor 

- v AT} निशा न... -न Vehicles Taxation Rules, 1925, framed under 
। . * - *+  the Punjab Motor Vehicles Taxation Act, 

- f कद. " लू < 1 1924, 

- [ 

20 9tk September, 1971 3 Oral examination of the Secretary to  Govern- 
. . -~ =~ - ment Haryana, Fxcise and Taxation Depart- 

. -t © s - - - . ment in respect of the scrutiny of the Punjab 
a - L S General Sales Tax Rules, 1949, framed under 

- e T e 1 the Punjab General Sales Tax Act, 1948. 

.21 .)6th September, 1571 v -6 + - Scrutiny of the Haryana Thur and Sem  Lands 
. . : . (Reclamation) Rules, 1959, framed under 

»  thePunjab Thurand Sem Lands (Recla- 
mation) Act, 1963, 

+22 17th September, 1971 6 Scrutiny of the Punjab Commercial Crops 
b *  Cess Rules, 1963 (and Financial Commis- 

sioper, Haryana, Standing Order .No. 3 
- ' v .t~ - = regapding assessment.of-Commercial Crops 

G +=  Cess), framed under the Punjab Commer- 
. . महा f e T cial ‘Crops Cess Act, 1963. 

23 27th September, 1971 4 Scrutisy of the Punjab Cinemas  (Regulfation) 

4 A . Rules, 1952, framed under the Punjab 

. . - कं - - Cinemas (Regulation) Act, 1952, 

- = 

LR 

के. जला - कि " 

e e - - . 
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Serial T . Date . Number - Business-transacted - 
No. of - - . 

Members _ . 
Dresent 

# 1... कप 4... TTTTT 

24 28th September, 1971 6 - Resumption of scrutiny of the. Punjab 
- Cinemas (Regulation) Rules, 1952, framed 

under the Punjab  Cinemas (Regulation) 
- Acl, 1952, 

25 11th October, 1971 5 - (i} Consideration of the questionnaire of 
. o the Committee on Delegated Legislation 

of the Uttar Pradesh Legislative Assembly, 

(ii) Tmplementation of the recommenda- 
tions made by the Commiitee. 

- एवं) Availability of printed copies of पीट 
. - . . various Actsand Rules/Regulations etc,, 

framed thereunder, 

+ _ - 26 .]2th Ociober, 1971 6 - Discussion with the Committee on Delegated 
Legislation of the Uttar Pradesh Legisla- 
tive Assernbly on matters of commoan. 
interest and other procedural matters, 

27 20th October, 1971 7 -Resumption of scrutiny of the Punjab  Cine- 
f <A mas  (Regulation) Rules, . 1952, - framed 

. - under the Punjab  Cinemas (Regulation) 
LN & Act, 1952, 

28 2151 October.,’ t971 5 Scrutiny of the Punjab  Co-operative Land 
Mortzage Banks Rules, 1959, framed under 
the Punjab Co-operative Land Mortgage 
Banks Act, 1_957. - - 

29 -8th November, 1871 4 Scrutiny of the Punjab- Co-operative Land 
- Morigage Banks Rules, 1959, framed under 

the Punjab Co.cperative Land Mortgage 
- Banks Act, 1957. - 

30 9th November, 1971 4 Scrutiny of the Bye-laws of the Haryana State 
. Co-operative Land Mortgage Bank Limited 

- framed under the Punjab Co-cperative Land 
Lot Mortgage Banks Act, 1957. 

Jao 31 17th November, 1971 7 -Scrutiny of the Regulations made under  the 
‘ L T - . -t Punjagbs?Co-operatwe Land Mortgage Banks 
P कर - . + PR : - [ Act, 1 वि ' 

Fl 

32 1&th November, 1971 '. 6 Implementation of the recommendations of 
- . S~ s _i+ the Committee = cantainedini théir -First 
- a !l - nl. . मेल करण. _ 

33 30th November, 1971 - . 6. Scrutiny of the  Punfab Urban  Tmmovable - कक 1 T S Property Tax Rules, 1941,  [ramed under 
- K - फिट Punjab Urban Immovable Property Tax 

Act, 1940, 
o - - न : - " 7. . =g "€ 

.34 8th December,'1971* . 3. . Scrutiny of the Punjab _Urban Immovabie 
L दो. पे पन्द Property Tax Rules, 1941, framed under the 

‘- ‘Punjab Urban Immovable Property  Tax 
पा जा; 19470, - 

[t 4 



Serial Date - ' -Number 
No of 

. . था Members 
R ' present 
__________________ . e e S 

.._.._'_.'.,_ '—("a—-.--..n.,-—z—-—;— ot e L i 

Y Pl ] CENT | के. सह 3 ' 

डा पा December, 1971 *.... 3 (ij"Resumption of scrutiny of the Punjab 
oA * «८2 : " "Urban Immovable Property Tax "Rulés,. 

1941, framed under the- -Punjab  Urban 
Immovable Property Taxi Act; 1940, 

) (i) Oral examination of the representative 
4, T 1! ४” ._.. . of.the: Home Department’ in respect of 

- o e, scrutiny of the Punjab Cinemas (Regula- 
' tion) Rules, 1952, framéd under the Punjab 

Cinemas {(Regulation) Act, 1952, 

36 319 December, 1971 _ 3 The Committee drafted *a-pait- of -its “Report 
B _ for the year 197172, | 

37 5th January, 1972 - 3 The Comz'mntee finalised पड Réport for the year 
' . 1971-7 = 

Reports Presented . ro- 

- 29, The Committee presented to the Housge its “Fourth Report 
on the 17th January, 1962 

Procecdings ; . 

30. A record of the proceedings of the Committee has been 
kept in'thie Haryana Vidhan Sabha Secretariat 

जीन ' _ 
. हि 

RS | L PR 3 + TR 4 ty 3 

;2 कि «पिच, व है € 
. 

AR | i ! - . . 

त रह आन, सी है - «०० + s - 

¥ - - “r r 

i 1 X - - 

- s - ] ay 1 = ' 

H ' 

-k 

- 

" द ' ' - " ) - 

" 
- - Iy . - 

' 

! . ' a1 r L N 

3 LD . F 

r न हुआ बज "रा N . 

DT, b जब P रह # e s 
A जि ) दर ] 

यू, तक सा महा राजन! अप ' B . 
- 

-y ey R . v 

P § वि T ¥4, 4 T K 

: ai 7 हु. 
उन्यड अर कि कब हि गा 1 . T 

et 5 LS re अपन न 

- - -4 -'4 . . 

१ ०६ ' फू «4. [ ) R न. + . 
3 : 

) 

1 R दो T PR ,- . 
[ - - N - , 

e Ty o pBRLE ' ST पाए o 
T - - .t T 

Gd कूद दा जन दर 3 w i - 
I ‘ 

- P 
. 

e ol हि दर . - Lo 

"'\"--- r"f'l;“" ' L l':rl Fl . 

5 H - नह L - : . . . 

I b तु fus-_.i PO — "t . . ) 

G रह है. ने ! “



30 

COMMITTEE OF PRIVILEGES 

31, The Committee consisting of 10 members was nominated by the Speaker on the 18th June, 1971, . 

. 32, Shri Daya Krishan was appointed as Chairman of the Commiitee. The Committee held a total number of 5 meetings before the dissolution of the Haryana Vidhan Sabha on 21st January, 1972 when it ceased to function. ‘The names of the members and the number of meetings attended by each of them are shown in the following table. 

Serial Name of the Member Number of meetings No. . . attended 
PR 

1. Shri Daya Krishan 
2 Lala Balwant Rai Tayal 
3 Shri Fateh Chand Vij 
4 Shri Ganpat Rai  ~ 
5 Chaudhri Joginder Singh 
6 Shri Katar Singh Chhokar 
7 Lala Kishori Lal 
8 Shrimati Prasanni Devi 
9 Rao‘Ramjiwan Singh- ' - 

10 Chaudhri Surjit Singh कि «न 
*¥*11 Chaudhri Ranbir Singh नं 

| i 4 1 ' 

* 

N 
b
t
 

दे 
3 

हज 
एस 

धस 
A
L
 

L 

के P . __-__-__H_-_—_-__HF_—"-. * ६ जे. . 
*shri Kishori Lal resigned from the membership of the Committee with effect from 24-11.1971 and in his place the Speaker nominated **Chaudbri Ranbir Singh with effect from 2. 12. 197 1(after noon) under Rule 274 of the rules of procedure and co;d'ndum of bBhusinesss in the Punjab’Legislative Assembly as applicable to the Haryana Yidhan Sabhz. R 

Questions of Privileges considered 

33. The Committee considered the following matters:— 

1. Question of Privilege regarding editorial comments published in the issue of the weekly “Vishal Haryana’, dated the 14th Qctober, 1971—casting aspersion on the meémbers of the Haryana Vidhan Sabha and containing defamatory remarks to the effect that ninety per cent of the members of the Haryana Vidhan Sabha were drun. kards was referred to the Committee of Privileges by the Speaker on the 27th October, 1971. The Committee could not answer this reference as the Vidhan Sabha stood dissolved on the 2150 January, 1972 when it stood lapsed. 

2. Question of Privilege regarding news-item published in the “Daily Urdu Milap, Delhi” in its issue, dated 30th September, 1971, under the caption * CONGRESS XE NAVE FEESADI SAR- GARM MEMBER SHARABR PEETE HAIN" was referred to the Committee of Privileges by the Speaker on the 22nd Novem- ber, 1971. The Committee could not answer as the Vidhan Sabha stood dissolved onthe 21st January, 1972 when it stood lapsed. 
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Meetings. held and -the Business (ransacted 

34, The dates of the meetings, the number of members present and the 

business transacted at each meeting are given below:— . “x\_ 

Serial Date Number' Biisiness transacted 
T T T T T et प e 

No, of 
\' 

Members ) 

"1 है November 1971 

2. 18th November, 1971 

[ - . 

= LY 

। 3, 2nd December . 1971 

4  27th December, 1971 

- § 7th January, 1972 

present 

s~ Consideration of l].preliminmy matters in 
regard to ; the privilege motion relating to 

the feditorial comments/article published in 

the issue of the weekly “Vishal Haryana’, 

dated the 14th October, 1971. 

9 (i) Consideration of the question of pri- - 

vilege regarding the publication of _ cditerial 

commentsfarticle in the ‘Vishal Haryana’, 

dated the 14th October, 1571, 

(1“)1-Consideration fof matter” regarding sub- 

mission of Preliminary Report to the House 

and extension of time by the Speaker/ 

House for presentation एव final report. 

8 (i) Consideration of the question of pri- 

vilege regarding the publication of editorial 

comments/article in the ‘Vishal Haryana®, : 

dated the 14th Qctober, 1971. - v 

e * (i) Consideration of the preliminary - matters 

in regard to the question of privilege  per- 

- taining to the publication of 8. news-item 

in the issue of the Daily Milap. dated the 

30th September, 1971 upder _the caption 

" CONGRESS KE NAVE FEESADI 

SARNG'ARAM MEMBER. SHARAB PEETE 

6 . M Consideration of the _duestion of privilege 

pertaining to the publication of a mews- 

ftem in the isie of the Daily Milap, dated 30th 

September, 1971, under the caption “CON- 

GRESS KE NAVE FEESADI SARGARAM 

MEMBER SHARAB PEETE HAIN"S 

(ii) Consideration of the question of privilege 

regarding the publication of editorial com- 

mentsfarticle in the #*Vishal  Haryana’, 

dated the 14th October, 1971. 

§ . Consideration of the guestion of privilege 

regarding the publication of editorial com- 

mentsfarticle in  the “Vishal Haryana', 

dated the 14th October, 1971. 

(i) Hearing of the statement of the Manager, 

Punjab Co-operative Union State Co-opera- 

tive Printing Press, Industrial Area Chandi- 

garh in regard (0 the question of  PrivLege 

- pertaining to the publication of “editorial 

commentsfarticle i the ‘Vishal Haryana', 

. dated the 14th October, 1971. 

35. A record oft he proceedings of the meeting of the Committe¢ has 

been kept.in the Haryana Vidhan Sabha Secretariat. - - -
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* + BUSINESS ADVISORY -COMMITIEE 

" 36 The Committee which consisted of $ix Members ‘Homipated by the Speaker on the 20th July, 1971, continued-to finction up to the 290 Decem- ber,"1971, when the same Committee was.renominated. Brip, Ran-Singh-was the ex-officio Chairman of each Committee, _ 1* ऊ 
37. The Committee which was constituted on the 20th July, 1971 held seven meetings and the Committee which was- reconstituted on the 29th December, 1971 held three meetings. The names of the Members of thé Committee/Special invitees and the-nmumber of meetings.: attended by each are:shown in the following table:—. 

Serial Name of Members Number of  Number of ‘No.. . ‘meetings:  meetings 
attended attended 
of the of the 

- [1st Con- freconsti- 
stituted]’  tuted] 
Commit- Committee 
tee Con- recons- 

7 ostituted ८ - tifuted: on दी on 20th  29th . . July, Decem- - 
1971 ber, 1971, 

1 Brig. Ran डी, Speaker—Ex-officio Chairman 7 3 
2 Chatdhri Bansi Lal, Chief Minister .. 6 3 
3 ‘Shrimati Om Prabha Jaix, Finance Minister 7 3 
4- Khan Abdul Ghaffar Khan, Minister of S R पाठ 'Indusu वा , Training 

, 3. Chaudhri Partap Singh Daulatpur .. 5 2 
"6 Chaudhri Dal Sinsh | - 6 3 

, Special Invitees 

1 Shrimati Lekhwati Jain, Deputy Speaker .. . . 6., .3 _ 
27 Chaudhir Ranbir Singh .. ... .6 3 

. 3 Dr. Mangal Sein ः .. 5 3 

3 
4 Chaudhri Chand Ram .. 6 

Subject Discussed 

38. The Committee held. meetings on the. 2nd August, 3rdw A‘-‘ugus't, 4th August, 25th October, 26tl1‘0_cto.ber, 27th. October:and 22‘-nd.'.No'vr'm_b'er, 11971, 
- 
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In these meetings the lt.t_'mc'table for various items of business, i.e., discussion 

and voting on Supplementary Grants, Government Bills and Official Resolu- 

tion regarding-ratification-of the Constitution -(Twenty-fourth Amendment) 

Bill, 1971, ctc. were settled. . 

T ffie reconstitutéd Comsiittee held meetings on-the 10th January, .12th 

January and 17th January, 1972. In these mectings the time table for various 

items of business, i.e., discussion and voting on Governor’ sAddress, discuss- 

jon, “and yoting गा. the Supplementary Estimates and Budget Estimates, -for 

the year’ * 1972-73, Government  Bills, Official and Non-official Resolutions, 

were settled. - 
Reports presented 

- 39s -The following reports were presented-on ‘the datés noted against 

each'—. + दे 

Serial o Subj'evc't‘ of R"eports- की छद्ांट ठफुपच्घटाविधिएपा 

No. - - - प् 

1 Recommendations regarding allocation of time 25th October, 1971, 

for obituary references, papers laid on the . =~ ° ° 

Table of the House. Official Resolution regar- 

ding ratification of theConstitution(Twenty- . . 

- fourth Amendnient)Bill, 1971 and various 

Government Bills. - ] . - 

2 Recommendations regarding allocation of time 26th October, 1971, 

for discussion on the No-confidence Motion ’ 
in the Ministry. 

3 Recommendations regarding allocation of time 22nd November, 1971. 

* "for ‘motiofis in respect of Non-stop éittingand ] 

adjournment of the House Sine die, various 

Government Bills and an Official Resolution. 

o H 

A Tra Ty - - LR | ™ ! 

" §i4,-Recommendations regarding allocation of time 11th January,; 1972, 

s...¢ :for-thervarious business to-be transacted-on . - 

11th, 12th, 13th, 14th, 17th and 18th January, .. 

_ 1972. ' . ) 

.~. 5 Recommendations:regarding.allocation of 18th January, 1972 , 

... iime लिए Appropriation.Bill on .Budget (MorningSitting). 

Fstimates, 1972-73 and Government Bills. R T 

» =16~ Recommendations regarding-allocation. of time - 18th January, 1972 

for-basiness transacted at:the Istsitting (9.30 (Moraing Sitting). - 

7. :AiM?) and 2nd sitting (2.00 P.M.) on the 18th ; - . 

January, 1972, inrespect of the Supplementary . 

«  (Hstimates, :Cfficial Reésolution,’ Appropriation 

:¢ "+ * Bill, Non-official and offi टांग Resolution. 



— 1 
: . LIBRARY COMMITTEE ) ' 

* 40. The Committee consisting of six Members was nominated by the 
Speaker on Sth June, 1971 

41.. Shrimati Chandravati was appointed by the Speaker as the "Chairman 
of the Conimittee, . 

42. The Committee. held eleven meetings. The names of‘ members and.the number of meetings attended byFeach of them are shown in the follow~ 
ing table:— दे . 

Serial. Name of the Member - Number of meeetings 
No. attended 

1 Smt. Chandravati . f11 
Lo 

है Dr. Rameshwar Das Gupta '~ T 7] ’ 10 

3. Ch. Abdul Razag ः . 3 
4 Ch. Kalyan Singh  + .. 10 

5 Shri Bhagwan Dass Sehgal . 9 

6 Shri Bhagtu Ram ‘ - g 

.. 43. The Committee recommended the purchase of publications on different subjects of the value of Rs 10,000, 

. 44. The Committec recommended Tthat in future no book will be Issued to those members, who do not return the books within the prescribed period. The books will be issued to them after they have returned the books 
issued to them. 

_ 45. The Committee decided to undertake a tour of other Legislatures, with a view to study the working of the Librarjes in the month of December, 1971, but it was not undertaken due to National Emergency in  the country (war with Pakistan). . 

.. 46. 'The Library Committce of Kerala and Assam State Legislatures visited the Haryana State Legislature Libraries and discussed matters con- cerning the Library with the Library Committee of Haryana Vidhan Sabha. 

47. 'The Committes also desired that while purchasing the books, the quality of paper, print and binding which should be of ‘A’ Class standard be 
kept in view. 
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. Meetings held and the Buosiness Transacted 

48, The dates of the meetings, the number of Members present and the business transact- 

ed at each meeting are given below दा 

Number 
Serrial Date of Members Business transacted 
No. . present |, 

1 26th June, 1971 5 ° Inspected the Library and °recommended (0 
. purchase  Almirahs, WNewspapers and 

Pericdicals for the Library 

2 19th July, 1971 "6  Selected the books for the Library. 

3 19th August, 1971 § 6 Approval of  guotations for the year under 
review and also five booksellers. The 

. Bocks werealso selected to be purchased 
for the Library. The Commitiee desired 
to visit other State - Legislature Libranies. 

.4 6th September,-1971 6 ' :Selected the books to be purchased for 
- - हे * the Library. Three more quotations were 

also placed before the Library Committee 
for approval, 

5 7th October, 1971 6 The Committee f{urther decided that a rule 
. be incorporated in the Library Rules to the 

effect that no book will be issued to  those 

. menbers who do not return the books within 

- : the prescribed period. The Committee decid- 
ed and recommended that the quarterly 

- journal ‘Election Archives’ be purchased 
for the Library. The Committee selected 
the booksand recommended that the same 

) be purchased for the Library,  The Com- 
- &% " - ppittee decided to undertake a tour of other 

States with effect from 1st Deccmber 1971. 
- s -, But this, wasgnot underfaken due. to 

3 
i e . owa L .l[ Na-tio.nalaEmerg'flwcy-l . गन जि -््त 

6 318; October, 1971 6 The Committce held discussion with the 
. रच TS =~ Library :Committee of; the T.Kersalaf, Legis- 

lative Assembly about the function of Libra- 
. v+ .. , ries and mattersof common interest. The 

) - Commiltee desited” that वा] हिल Vidhan 
o P ~ Sabha~Secretariats in India be addréssed- to v 

intimate the strength of staff in  their Re- 

' v = search and Library - Sections -separately. 

7 19th November, 19717 4 The Comittec Held distission’ /with™ fhe'- 
Library Committee एव the Assam Legislative 
Assembly about the functioning and matters 
of common interest, 

8 22ad November, 1971 2 The Commitiee selected the bocks and 
. recommended that the same be purchased 

for the Library, The Committee affer 
some discussion, decided that M/s Far 
Eastern Book Co., JRohtak, which was 
already on the approved list, be requested 
to supply the books, e.g., Constifution of 
France, Canada and Switzerland, Geo- 
graphy Atlas and Political Atlasof India, 
One bookfon Judicial system each of 

[N



Serial Date. Number.of 
हे न 

Chira, Japan, America, efc. Physicalf. 
Economic- Geography of all the five Cons 
tinents (preference (0 be given to Indian 
Writers), at'the approved rate एव disconnt. 

9 6th-December,, 1971 Py The Committee, decided to postporie.. their 
proposed visit (0 other States of India, The 
Committee also selected the books for 
purchase, 

10 20th December, 1971 5 Selected the books for being  purchased for 
the Library and recommended that. letters 
may be addressed 10. eminent educationists 
एव several Universities  requesting them to 1 : . suggest some important and famous  books 

- . on the basis एव their  personal experience, 
on several subjects, viz., History, Economics, . ‘Political Science,  Geography, .Sociology, 

. Psychology, Law, Parfiamentary Affairs, 
T, 2 Fiction, Biographies, etc, 

11 6th January, 1972 6 The Comunitice was apprised एव the strength ' . .of the Research/Library Staff- एव. other L. Legislature on the basis of the information. 
received, . 

_ N Books were also selected for being purchased 
; for the Library and also recominended the 

purchase of Bhavan’s Joumal, 

Record: of Proceedings 

49. A’record’ of -the:proceedings of the meetings of the Committee 
has been kept in the Haryana Vidhan Sabha Secretariat. 

खा, |2} . __ 50: VISIT-OF MEMBERS OF OTHER STATE LEGISLATURES 
(1) “Members of the Kerala Vidian Sabha Library Advisory Committec 

visitéd.the Haryana Vidhan Sabha Library on 31st October, 1971, 

(2) "Members of the Assan 'Vidhan 'Sabha Library Committee visited 
the Haryana Vidhan.Sabha Library-on 19th November, 1971, , ... 1 

नह न - 

का L
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HOUSE COMMITTEE 

51. The Committee consisted of five members - pominated - by ' the 

Speaker, - on. the 9th June, 1971. . . . S 

- 
4 

Shrimati Lekhwati Jain, Deputy Speaker, was Ex-officio Chairman 

of the Committes. The Committee held two sittings ‘during the period 

under teview. The names of Members and the. number of mectings attended 

by each of them are shown in the table below इन . 

Serial Name of the Members नि Number of meetings 

No. i . attended 

1 Shrimati Lekhwati Jain L 2 

9 Shrimati Lajja Rani o - T Y 

3 Shri Om Parkash L .. 1 

4 Shri Hari Singh T 

5 Shri Banwari Ram 

52. The dates of the meetings ind फिट attendance there at are given 

below i— 
. 

Serial Date of meetings दि गरपाएठी रण Members 

No. . - . ] attended 

1 290 एफ, 1971 . 4 

2 Sth January, 1972 2 

The Committee discussed the following matters in the megting पा 

(1) Catering arrangements in Legislators’ Hostels. 

(2) Allotment of accommodation in Legislators’ Hostel to the members 

during the Sessiom. 

p roceedings 

53. A record of the ‘proceeding of the meetings of the Committeg has 

been kept in the Haryand Vidhan Sabha. -
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- RULES COMMITTEE 

54. The Committee consisted ली eight Members of the Vidhaw Sabha who were nominated by the Speaker on the.18th June, 1971. The names" of the Members as well as ए the Special invitees are given below :— 

(1) Brig. Ran Singh, Speaker, Ex officio Chairman’._: . - - 
T - - (2) Shrj Bansi Lal, Chief Minister. : - 

(3)-Shrimati Om Prabha Jain, Finance Minister, _ 

(4) Chaudhri Maru Singh, Education Minister.” - 
(5) Shri Ram Saran Chand Mittal. 

(6) Chaudhri Renbir Singh, T, 
(7) Chaudhri Parta-p Singh Daulatpur, . . T 

(8) Chaudhsi Jai Singh Rathi, 
दि Special Invitees ] 

(1) Shrimati Lekhwati Jain, Deputy Speaker. 
(2) Chaudhri Chand Ram, 
3) शा Balwant Raj Tayal, - . - T .- 
(4) Dr. Rameshwar Dass Gupta, . = 
*(5) Shri 8. P, Jaiswal. 

. 55. The Committee did not hold any meeting during the period nnder review. 

*Shri S.P, Jaiswal resigned from the position of Special invitee with effect from 10th August, 1971 —yide notification No. HVS.LA-30/71/69, dated the 20th) — 23rd August, {971,
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COMMITTEE ON PETITIONS 

56, The Commiiteé consisting of the following five Members was 

nominated by the Speaker (on the 2nd August, 1971) at the commencement 

of the Session held in the month of August, 1971 :— . 

(1) Shrimati Lekhwati Jain (Deputy S‘p'eaker)_ 1 

(2) Shrimati Lajja Rani ; 

(3) Dr. Malik Chand Gambhir ; 

(4) Dr. Rameshwar Dass ; and 

(5) Shri S. P. Jaiswal. 

57. Shrimati Lekhwati Jain, Deputy Speaker, was eXofficio Chairman 

of the Committec. The Committee did not 000 any meeting. 

58. The Committee consisting of the following five Members was 

nominated by the Speaker (onthe 11th January, 1972) at the commencement 

of Session held in the month of January, 1972 पा 

(1) Shrimati Lekhwati Jain (Deputy Speaker); 

(2) Shri Bhagwan Das Sehgal ; 

(3) Rao Dalip Singh ; 

(वी Shrimati Lajja Rani ; and 

(5) Chaudhri Lal Singh. 

59, _ Shrimati Lekhwati Jain, Deputy Speaker, was e¥ officio Chairman 

of the Committee. The Committee did not hold any meeting  during 

the period under review. - 

v 

5882/HVS—Govt, Press, Chd.
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